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Demand to take urgent measures to check the menace of

human trafficking in the country
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Demand to adopt three-language formula for secondary
education under CBSE in the country

SHRI TARUN VIJAY (Uttarakhand): Sir, the National Policy on Education, 1986
enunciated as the Resolution of Parliament says that the State Government should adopt
and vigorously implement the Three-Language Formula at the Secondary stage and two
languages at Higher Secondary level.

The Curriculum Framework for School Education by NCERT also says that the
study of all the three languages has to continue up to the end of the Secondary stage,
and two languages at XI and XII.

All the State Boards of Secondary Education, except Tamil Nadu and some States,
have three languages at the Secondary stage and two languages at Higher Secondary

stage.

But the three National Boards, that is, CBSE, CISCE and NIOS do not implement
the Three-Language Formula at the Secondary stage. They have two languages at the
Secondary stage (IX, X) and one language at Higher Secondary stage (XI, XII). Three
languages are taught in VI, VII and VIII only.



